
NATIPNAL COMPAIYY LAW TRIBUNAL
PRINCIPAL BENCH

NEWDELHJ
c.P NO.60(NDy20rs
CA NO.

CORAM: PRESENT: SH. R.VARDAM]AN
Hon'ble Member (J)

SH. S. K. MOHAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.08.2016

NAME OF THE COMPANY: M/s. PTC India Financial Services Ltd.
V/s.

lWs. R.S. India Pvt. Ltd. & ors,

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and24ll242 of the
Companies Act 2013.
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ORDER

Both the parties are-.presenl An apprication has been moved by RespondentNo'1 seeking certain directions. The petiiionei-lat"s notice of the same ano seeKstime to fite reprv. A week s time is gl;il io ii'" p",itio"er to fire repry with a copy
il":1",i:::.i?"be 

served on the otn"eis""'"G",[i"r, if any, may be fited within a

Call this matter on 19th September 2016. \u,tuo* n^ttA)
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MEMBER (J)

MOHAPA\M)
26th August, 2016
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